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CIN : LOS005AP1992PLC014326 : : = : m&tﬂ_ﬂ_ﬂﬂlﬁ . - ; =
) _ ) _ o ¥ p : . R YWheraas the Aulhorized Cificarof HOFC Bank Lirmifsd {ersthwhide HOFG Limiled having amalgamatad wilh HOFC Bank Lenided by virtue of 8 Scheme ol Amalganation approved by Hon'ble NCLT-
Registered Office: Sy No ; 782 to 1236, Anakalapatur Village, Chillakuru Mandal, Tirupati District, Andhra Pradesh, India, 524412, Mumbai vide order dated 17th March 2023) (HDFC), under the Securitization And Reconstruction of Fmancial Assats and Enfarcamant of Sacurity Intarest Act, 2002 (“sad Act’) and in exarcisa of
NS Sy SR T T Ry TP B Bk setnreaiant ram/ - Bhe 40964880, powars conferred under Saction 13 (12) read with Rula 2 of the Security Intarest (Enforcemant) Rules, 2002 issued Damand Notices under Section 13 (2} of the said Act. calling upon te following
E-mail: vsfprojectsitdd1@gmail com ; Website: https://www.vsfproject.com/ ; Ph: 040-2354869 bomower|s) / Legal Hein's) and Legs! Representative]s) o pay the amounis mentaned against their respective names together with interest thereon a1 fhe applicable rates &5 mentioned inthe said
nodices, within 60 days from the date of of ihe sakd Noticals, ncidenfal expenses, costs, chargss elc. i the date of paymend and/ orresézalion
AUDITED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED, MARCH 31, 2026 N e R T ——
; : ; Py g : i ; W § o ) 3 | [ i Secured Asset (s
In compliance with Regulation 33 of SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015 (“Listing "% Legal Representative{s) PUmAENONS; Fossiosion . (=)
Regulations”), the Audited Standalone Financial Results of V5F Projects Limited ("the Company®) for the quarter and year ended 1| Mr. KHRYYUM PASHA Rs. 26,61,168/- Al that Residental Flal No. 104 in Firet floor with super buill up area ol 7450 Sq. F (incuding
! iy = : : ; L MAHAMAD (Borrower) | (Rupees Twenty Six Lakh 10-Mav- 202 | COMMon area and Car Parking) along with an urdivided share of land admeaswning 30.0 53, wds. aul
March 31,2026 ("Financial Results®) were reviewed by the Audit Committee and subsequently approved by the Board of Directors of B Evi Sivy One Thousand and | 4 cee oo | s 20-2128) 6560 Sa. Yds,, in the buiding complex of "B RESIDENCY" H. No, 5-288 & 238 an Plot Nos,
i . . ' . ; : + e - - il ey ks
the Company at their respective Meetings held on May 25, 2026. V D P & Co, Chartered Accountants, Statutory Auditors of the VAHEEDA BEGUM QrﬂrH;"-d'_E; and Siksy p.:.:msm, 2_5;5 i;'fel E"E;E'*F? -T?‘:i z '“H‘S.ﬁ'k’r"fﬁ ET%-IE';; ?-?ﬁ ﬂ:f“ Fa”-mﬁiﬁ;‘gée' E“~;:f *jl- ?5
; ' Co-Borrower Eight Oniy) dies &5 on situated at Sn Sal Kamachandra Maik Nagar of Jeedimetla Vifage, under GHMG Circle, Man al
EDITHJHI‘I',f hﬂ"i‘ﬂ‘ 1535 UEd th -':'LLIﬂﬂ[}rS FEFJ'U'”- [ :I A-JAN-F0Z24" Rean. 3ub Diskrict Quikbullapur, Dist & Feagn, Dist; Ranga Reddy &nd bounded as Bxilows: North ;
’ ' ; . ” . . Cipan ko Bky, South : Open o Sky, East : Opento Sky, West : Corndor owners
. . :
The Financial Flelhults along with 1!1& Auditors re1:|_nrt are available on the website of Stock Exchanges at www.bseindia.com and also 7T EEaUR REDDY RETTYTITE A0 thal (e Fiat No.408, House No.0B-27iF404, In Fourlh Floar wilh a plinth area 635.0 Square
onthe Co mpdany’s WEhDﬂQE https..-“,“www.\rsfprnmct.anmf. BAMDI (Borrower) |Rupees Senven Lakhs 19-May-2026 Fael orf3.64 Souare Mabers including comemaon aras with an undiadad . shidng of [and admaasuring
; ; . i ; . ; Mrs. KRISHNA KUMAR] | Twenty Two Thousand Four .. |23.64 5o, Yards oul of otal land admesasung 1013.34 5o, yards, the bullding  name known as
In compliance with Regulation 47 of the Listing Regulations, we hereby notify that the same can also be accessed by scanning the BANDI (Co-Borrower] | Hundred and Filty Four |21 FIL-2025 FL?::::;, "KANCHAN RESIDENCY” in Sy Nos.41.42.43 & 45, covered Under Biock No 6, Siuated at
followino Quick Response (OR) code: Oinfy) dues as an Kanchwala Builders, Kakativa Nagar, Village Quithbudapir Districi & Regn. Distict Fanpa Reddy
4 P { j 2B-FEB-2025" e bounded as follows: Morth: Open fo.Sky] FlaiNo.405), South ; Open to Sky (Neighbouss Land),
East: Open 1o Sky [ Road), West: Corridior & Open ta Sky (Flat Mo 403]
& | Mr. YAKUBU REDDY Rs.37,12,327- Al that the House with Open Place bearng G.P HMNo 2-T12A14(3 and its cormesponding
] PUNMAM [Borrower] [Rumees Thirty Seven Lakhs 0. MAY-20 WMCH Mo 38-2- 112041 473 Mew) 1o an exlent of 175.93°5q, Yards (or) 147,09 5o, Melers silualsed
for VSF FfD]‘EGtS Limited Mrz. BEERAM Tweive Thouzand Thres 29.DEC. 2025 [Symhuziinzﬁ al Gopalpur Village, Hanamkonda Mandal. Warangal islrict, within the Extended limils of
ady/- SRIMATHA Hundred and Twenly Seven | * Possession) Warangal Municipal Corporation, within the Limits of Registration District Warangal and Sub-
{Co-Borrower) Cinly) dues as on Repistrar Warangal (Rural) and within the fofowing Boundaries: East : 300" Wide Road, West:
Bobba Narayana Murthy ' 30-NOV-2025° Pigt of Vadlur Poshaks Praveen, North: HNa.2-1120A/412 of T, Venkateshwarks, South: HNo.
Place: Hyderabad Managing Director 2-112IA 1404 of G, Pothuiraju (Venduor)
. . 4 | Mrs. KHATOON Rs.1,17 48,019/ Al that the. RCC Residenfial House with Open Place property, (House member nof allocated)
Date: Mﬂ]l' 25, 2026 fD|N ﬂﬂﬂi?aﬂﬁaj KARIMA [Borrower) {Fupess Qe Crore 20-MAY-2026 afmeasuring 326 .62 5g. Yards equivalent o 273,08 5q, Melers, coverad with RCC Ground plinth
Mr. AR SULTHAN RAJA/ SF.'FFHIEEE.L_H:(E;UW Ming B4-JAN-2026 | (Symbolic nr.rjf.,rldﬁlm =4 Fests:, Tﬂgsrh Fl,ru“:; F;.r:'ll':dE'EE |1|-1§I-.':] 4 Eq.!—':_;;;n_s. Ol af fur'.re',-'rl;dn.ﬁd;_*
e eyl (Co-Borrower) s and and Minetesn Possession) [MEW), Comasnonding 1o ks Cld No. 28 of Waddepally Kevarua Villags, Hanamkonda Mandal,
MANGR ESTATES JAHD |NDU STRIES LlMlTED Oinily) dues ason Hanmasonda Distict, within the limite of Greater Warangal Municipal Corporation, within the
Regd. Office: S No, 321, Kallaka! Village, Gajwel TQ, Medak District, Telangana 502336 30-NOV-2025" Ir_&;:s-‘.ra‘.i:'nli_u..'is.f:luc_:'ﬁ'l of D-a!rirn:._:.'a.-ﬂ:'n;: |hes-rr;:s.-:~"G.n:-?1:e_:r_'-"-'asrﬂﬁ;;| !'a'li.;hc.-p?lF,J:rpz'l'altch'-'_.'ﬂhlz
CIN: L45400TG1392PLC014389 Phone: 8837642711 E-mail: meilmadak@amail com 15 FEYAUEY JON JFR M (. RS VEINLI Ao 1 . L ol EYEWEE. L i T
Website; www.meiimedakin GSTIN: 36AABCK2979A120 E"ﬂ T;u;hm E'f' ?J?”f;fﬁ.f?f:'.;ﬂ:f’ Eﬂ::,f;f:” RN VYDA Rt oTt: PR
" " ; TLi Hi g B E= 1= iy d i 1D 6l mE Ty !
tatﬂment M Standalne IIIEI1I.':I3| HEltS for tE ﬂua“r I'III Year ﬂdﬂﬂ arn 1 , 2026 5 | Mr. SAYABOINA RAJU Rs. 63,14.020/- Al that the R.C_C. roof House with open place (house number not allotted), covered by RCC plinth
in compliance with Regulafion 33 of the SEBI (Lisfing Obligations and Disclosure Requirements) Regulations, 2015 [Borrower) iRupees Sixty Thrae Lakhs 20-MAY-2026 area of 920,00 S¢. Feet, n Plot Me.3 [Parl), to an extent of 183,33 Sq- Yards equivalent fo 15328
("SEBI Listing Reguiations’), the Board of Directors of Manor Estates and Industries Limited ("Company”) at its meeting Mrs. SAYABOINA Fourleen Thousand and | 29-DEC-2025 | (Symbolic | Sq Meters, in Sureey No 597/B2 of Breemaram Revenue Village, Hasanparthy Mandal, Warangs!
held on r,ﬂ:}nfjﬂ'!l.'l Mﬂ.'!,l' 2526, p_p'l]ml.lp_-[l the Standalone Audited Financial Results for the quarter and wear anded March SWETHA (Co-Borrower) Twenby Cinly) dues &5 on Possession)| Urban Disinct, wilhin the Extended limils of Greater Warangal Municpal Corparalion, wilhin the
31, 2026 ("Results") 0-NOV-2025° Limilz of Registrabon Distict Warangal {Urban)-and Joint Sub-Regisirar Warangal (UrbanB.0.)
iy e . - and within e following Boundaries: East: Plot No.2, West ; Plot Mo.4, North @ Plol Mo.3 {Parl),
The Resutts, along with the Audd reports of Mis, Nataraja lver & Co., Statutory Auditors of the Company are available on Seuth: F0-0° Wida Road
the website of the Company al www.meilmedak.in, and on websies of the Stock Exchange i.e. BSE Limited at & | Mr. DONURI Rs.55.90,010/- Abthat the Flzt bearing No, 102, (House Mo, i-T2MCI102 PTIN No. 1 11 8388809) in First Flor, of
WW.IJ,SEIHUIH.F‘-DFH. _ o o _ CHAKRADHAR REDDY | (Rupess Fiffy Five Lakhs 21-MAY-2026| Mokshagna Castle, admeasuring 1264 Sg. FL., built up area (inchuding commeon area and One Car
in complance with Regulation 47 of the SEBI Listing Reguiations, we hereby notify that the same can alse be accessed by {Borrower) Minety Thousand and Ten | 30-SEP-2025 | (Symbolic |Parking Area) along with undvided shane of 40 Sq. vards [oul of 1382: Sq. vands) n Housa No. 1-
scanning the following Quick responsa (LR ) code: For and on behalf of the Board Onily) dues as an Possession)| THCH2 , on Plot Mos. 61, 611, 62 & 627 in Survay Mo, 23 (Par) Gachdbowli Village, Serligampally
Manor Estates and Industies Lim 1edl H-AUG-2025 Mandal under GHMC Cirde Senilingampally, Ranga Reddy Distict, Telangana 31ate and bounded
B : by:- Boundaries of Entire Lanc: North: Neighbour's Land, Sowth :30° Wide Road, East:40 Widz
s S R, West: Road, Boundaries for Flat No. 102 (in First Floor): North: Fiat No, 103, South: Fiat
. ? ?ﬂma Mo, 101, East: Corridar, Wesk: Qpento Sky,
Medak Whole-time Director
May 25, 2026 E e DIN: 06963740 T | Mr. CHANDRA, Rs.1,37,63,229)- Al that the House On Plot No 48, admeasuring 164 Sq. Yards or 13710 Sg, mirs,, wilh pinth area
SHEKHAR MULAKALA | |Aupees One Croee Thirky 24 MAY-20%6 2080 G feat (Consisbng of Ground Floor, Fasl Floar & Sacond Hoar RCC), in Suneey Mas, 17110
{Borrower} Seven Lakhs Suly Three 29.JUL-2025 | (Symbolic 1712 BATEP, and the said layoul named & "APR MUKKA-PRAVEEN'S SIGNATOR"., Silualed
Thewsand Two Hundsad and Bl PLugse o] Al Mallampet Village, Dundigal-Gandimalzamma Mandad, Under Dundsgal Municipaty, Madchsl-
Ka rn ata k a B a n k I t d Twenty MNine Cinly’ Malkapgin Distict, Telangana State, and bounded by: North: Plot Mo, 47, South: Plol Mo, 43, East:
. dues a3 on 30-Jun-2025° Compoand Wall, West: 30'Wide Road
Your Family Bank. Across India B | MRS, MOGILISETTI Rs. 26,17 852. AN that the Flat bearing No.302 (in Third Floar), of “ANU RESIDENCY" along with s uendivided
5 o ARUMA {Borrowar) (Rupeas Twenly Six Lakhs WA share of land 14.0 Sq. Yards of 11.70 Sq. mebars, (Dul of 330,75 5. Yards), along with s bult up
Kurnool Branch, Ground Floor, Shafi Plaza, D No 43/234 Near Kurnool Municipal ME. AKULA Seventeen Tnousand Eight | o con oo I:SM;EI?EB area of 720 5q. Feet, {including common area), House No.2-22-9907303, PTIN No. 1140211837, on
Corporation, Road No 8 Narasinga Rao Peta, Chiranjeevi Park Circle, Kurnool-518004, BALAGURAVAIAH Hundred and Fifty Two Only) Fu;"mﬁimb plot Mos 30 & 45 (Northem Part), in survey Nos. 117 o 120, 121, 12210 1289, Situated at Vijayanagar
Kurnool District, Andhra Pradesh State (Co-Borrower) dues a5 on Colony, Kukatpally Village, Mandal & Linder Kukatpally GHMC Circle, Medchal Disirict, and
J1-DEC-2024" bounded by:- Boundaries for Entire Complex; North: Plol Mo 30 Part, South: Plot No.45 Pard,
VEHICLE A TION SALE NOTICE : kel el ;
- . East ! Land belongs to Bheam Rao, West @ 300-0° Wide Road, Boundaries For Flat! Morth;
Sl. Borrowers Name and Vehicle type Registration | Reserve | 3.0 oo Carridor, South: Open to Sky, East: Carridor & Starcase, West: FlalNo 302,
No address _ no and year Price 5 | Mr.TB V P CHANDRA Rs.21,04,015/- Al that the Siab Lavel Flat No,20%, n Second Floor in ~SRINILAYAM® admeasuring200, 89 So.4,
1 | Annepogu Kranti Kumar Toyota innova Crysta 2.4V| AP37TZ0234 | 14,00,000/- 1,40,000/- MOULI [Borrower) (Rupsas Twanty One Lakh 20-MAY-2026/ including common area togather wilh undivided proporlionate share in tha land admeasuring
Open Auction will be conducted for participants who deposits as above mentioned EMD on o before 06.06.2026, 3.00 PM by DD/Pay order to Four Theusand Fifteen Caly) | 30-AUG-2023 pfsl'“"h".'"i iy, s aral | ey e o KBt . s W sﬂuzlcd a Methodist
KARNATAKA Bank, Kurnool Branch, Date & Time of Auction : 06.06.2026 between 3.00 PM to 4.00PM at : Address Ground Floor, Shafi Plaza, D Rl T B e ey 1 1 8 NI R e £ e BOmEh
No 43/234 Near Kurnool Municipal Corporation, Road No 8 Narasinga Rao Peta, Chiranjeevi Park Circle, Kurnool-518004, Kurnool District, - et A, SRRl TR o ':' "':? —
Andhra Pradesh State Mob : 9866567947, 9490131124 Successful bidder should NEFT/RTGS/ Bank trf on the same day. The vehicle shall 10 Mr. MOHAMMED _ Rs 1677319 Allthat the Property H.No.1-15-77 1 79, (old no, 102 and ¢ 103) constructed on. admaasiring 517
be auctioned on “AS IS WHERE IS BASIS” condition. For further details, terms and conditions, the interested bidders can Contact Karnataka YOUSUF [Borrower) {Rupees Sixtaan Lakhs 20-MAY-2026 5:_ yd EI:"'_'J wilh suated at, Eﬁm PE-"E-_3'332"':|E[H‘3'3 cantonment :"'j L":'l,!r_“:ﬂd as follows
Bank, Kurnool Branch. The Authorised Officer may accept/cancel the auction without assigning any Reason thereof. Seventy Seven Thousand | o oo snoe (Symbolic bounded by: North by : By Road, South by : By Road, Eastby : By H No, 1-19-62 10 84, West by :
Place: Kurnool Branch Manager Three Hundred and Pouamsiion) By 1-18-81085
) Minedesn Only) dues as o
Date: 20/05/2026 Karnataka Bank
g J1-AUG-2025
: i 11 | MRE. KASIREDDY Rs.32,52,937/- Al that the Fiat bearing No. 402, on Faurth Floor, undivided share of land admeasuring 55.75 5.
= 4 Asset Reconstruction Company (India) Ltd. (Arcil) GANGA LAKSHMI Wia. | (Rupsss Thirly Twa Lakhs 20-MAY-2026 Yards cut of 478 Sq. Yards, with bult-up zrea 1450 Sft or 134.71 Sq Mirs (including commen arsas
| 2 A r i I Ariil ofice: 14 :clzmql:;'t: caP?;'té £s -::ts.t;? °f1V:”°usDAL°" I::‘Stisl S e i MrKASIREDDY NAGA Fifty Twn Thousand Mine 1-MAY-2025 | (Symboiic and car Parkong), known &5 "MADHURA MEENAKSHI TOWERS", in Fremises bearing Municipal
i : .' ] TR EA LN TELRLY, OV ROUT, £ PRI RN CLRA REIEL LB (TR L ) VENKATESWARA RAQ | Hundred and Fifly Seven ki o | Mo 1-8-505015, in Survey Mo 19411, situated at Begumpet, Behind Qld Ranga Reddy Courd, (Earlier
= E i A Website: https://auction.arcil.co.in; CIN-U65999MH2002PL C134884 [Since Deceased), Only) duss EI; an Foawmaion) in Balan agar Mandal, Ranga Reddy Distncl), Sscunderabad and boundsd by:- h;urih . Opan fo
1 i , _ - POSSESSION NOTICE . , MR. KASIREDDY 30-APR-2025° Sky, South - Open lo Sky, East: Open to Sky, West : Coridor List Starcase on FlatNo 401,
+- i Whereas, the undersigned being the Authorized Officer of Asset Reconstruction Company (India) Limited acting in its capacity as Trustee of Arcil - SANTHOSH
¥ : Trust -2025 - 018 under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002) (“said ANANTHASAI S/o
4 it Act”) and in exercise of powers conferred under Section 13 (12) of the said Act read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 Mr. KASIREDDY HIAG A
48 gt (“said Rules”) issued a demand notice dated 16th Nov 24 calling upon the borrower viz. Guda Ailaiah (Applicant), Mr/Mrs. Guda Sai Praveen goud VENKATESWARA RAD
i B H (Co-Borrower), Mr/Mrs. Guda Varamma (Co-Borrower) (LP0000000025614), the guarantors and the mortgagors to repay the amount, details of
: which are mentioned in the table below: uiEe Deceadad]
dr The borrower/guarantor(s)/mortgagor(s) having failed to repay the said amounts, notice is hereby given to the borrower/guarantor(s)/mortgagor(s) :ggﬁlgffg "' M
E in particular and the public in general that the undersigned has taken possession of the underlying Immovable Property described herein below in KASIREDDY :.:G ;'
¢ exercise of powers conferred on him/her under Sub-Section (4) of Section 13 of the said Act read with Rule 8 of the said Rules on “AS ISWHERE IS N.
|1 % & WHATEVER THERE IS BASIS” on the date mentioned below. 'E’Sﬁ”mgfi‘f:ﬁ RAQ
i ! nce ue B
L |1 2 Borrower Name and Demand Notice Description of Property Possession Date
- i Guarantors And other Known and
e H
e ! ; g = : - - , unknown Legal Heir(s),
{3 g ' ﬁ Guda Ailaiah (Applicant), |Rs.19,63,036/- (Rupees Nineteen Lakh|All That Part And Parcel Of The Immovable| Symbolic Possession Legal Representativels),
Y- | = I\P/Ir/MrS- Guda SCaI Sixty Three Thousand Property Situated At, House No. 04-54-017,/  20th May 26 Succassors and Assigns
) ! I = B;ar\r/c?v?/gr?ol\tjl?/&/lrg- Guda Thirty Six Only) as on Situated At Magdhoom Nagar, Jagadgirigutta, of Mr. Kasireddy Nega
i i - Varamma ’(Co-Bor'rower) 07th Nov 24 Quthbullapur Village Under G.h .m.c Circle, Venkateswara Rao
o & j i Notice dated: Hyderabad, Quthbullapur, Medchal Malkajgiri EE;;::::’DLE o
i 16th Nov 24 District, Telangana, 500055 Admeasuring e T T T o S— T
| i 140.00 Sqyds Or Boundaries As Follows: 12| MRS MANJUSHA PR - Rs. %%H’Eﬁh , .:'.ié'lgll.“.eal-‘.t'rzil:}?nldl Flal11r:lliJ.5 IF..E'“ F-_ll‘.'l Flagr, of I-‘I.':_'.!' %mal 1:3'}:.' :‘:::!uare Fu:ll;ad L':l;ii:lrr.ll'ai
’ NOI’th _ Nelghbourls HOUSG‘ SOUth A [BD"‘D“'} 'lﬁ'JF:fE-:r BRETRY Lakh RD.MA\"JUH : -r'll'-lil_ﬂ F": I|-|'I hﬂ_:.{. EI[ LIn .-:Lﬂ"]; D'.II'“'II_'I:EII'I EIL.-EIE-. d E I':I F;'.II :-::.Inﬂlﬂrl-\.a uhﬂ B N Iﬂﬁ:
Is Neighbour's House East — 300" Wide Road MR. VIJAYACHANDRAN Ffa'f_l'm' ‘5"|_'|':”.r Tn;:;ar'-j 28-APRIL-2025 (Symbelic z“"maé""”";' ”["E;fméf Ejéﬂifgdgﬁﬂﬁéeggfs "C""E':{'d':m”ﬂua'e :ar:s_.,.n& ;"Iﬁhr:”'
1 Lo . , CHANDRASEKHAR zight Hundred and Sixteen ame Known 35 b p remises Beanng House Beaning Mos, -5
o West—40'-0"_main Road Neighbour's House | _ (Co-Borrowen) Qnily) dues as an Pos30331on}| 145 15148 & 15147, in Survey No.72/Part, Situated at Od Alwal, Awal Vilage, Under Greater
s The borrower/guarantor(s)/mortgagor(s) in particular and the public in general are hereby cautioned that Arcil is in lawful possession of the 28-FEB-2025" Hyderasrad Municipal Carporabon, Alwal Circle, Makamind Mandal, Ranga Reddy Distrct, and
I Immovable Property mentioned above and under Section 13(13) of the SARFAESI Act, 2002, the borrower/ guarantor(s)/mortgagor(s) or any bounded as follows: North by; Open o Sky & Duct, South by: Open to Sky, East by: Open o Sky,
; person whatsoever, shall after receipt of this notice not transfer by way of sale, lease or otherwise deal with/ alienate the Immovable Property, West by: Corridor & Frat No.501,
E without prior written consent of Arcil and any dealings with the Immovable Property will be subject to the charge of Arcil for the amount as mentioned it - A = = : — P R
2 above along with future interest at the contractual rate on the aforesaid amount together with incidental expenses, cost, charges etc. with further interest as applicable. incidental expenses, costs, chargas eic. incurmad 1 the date of payment and / or realzation
- The borrowers'/guarantors’/mortgagors’ attention is invited to the provisions of the Sub-Section (8) of Section 13 of the said Act, in respect of time However, since the bormowesr/s! Legal Helris) and Legal Representativeis) mentioned hereinabove have faled to repay the amounts due, notice s hereby given to ihe borrowes's / Legal Hesns) and
i available to redeem the above mentioned Immovable Property. Legal Representativels) mentioned herainabove in parbcufar and fo the public in general that the Authonzed Officer's of HDFC have taken Symbobs possession of the immovable properdy (les)/
Place:Telangana Sdl- | secured asseh s desonbed hemain above inexercize of powers conferrad an himithem under Section 13 (4} of the said Act resd with Rule 8 of the seid Ruas on the dates mantioned abhove
Date: 26.05.2026 Authorized Officer The bomowens) | Legal Heir(s) mnd Legal Represeniaiive(s) mentioned hereinabove in particular ard the public in ganeral are hereby cautioned not b deal with the aforesaid Immovetis
Asset Rec°"_?:;‘;‘;;t’2f%_’;fir]ﬁl(‘|s']‘dizagz'-si':‘i(tl?l‘; Praperylies) | Securad Asselistand any dealings with the said Immavable Progerly ies) ) Secured Assel(s) will ba subject to the morigage of HDFC.
- . Barmowar|s) ! Legal Hers)/ Legal Representabivels) allenbon isfane imaled Yo the prowvsians of sub-secton (8] of seclion 13of the Acl, inraspec] ol fme avaiabie o redaam the setumd assells.

Far HOFC Bank Limited
Sdi-
Authorised Officer

Date: 25-May-2026
Place: Hyderabad

SCHEDULE |
Regd. Office: HDFC Bank House, Senapati Bapat Marg, Lower Parel (West), Mumbai- 400020

FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF STRING METAVERSE LTD.
M L INDUSTRIAL AND AGRICULTURAL PRODUCTS PRIVATE LIMITED e o
1| Name of Corporate Person M L INDUSTRIAL AND AGRICULTURAL i - Fyi
PRODUCTS PRIVATE LIMITED (formerly known as Bio Green Papers Limited)
2 | Date of Incorporation of Corporate Person| 11 May 1982 H:'": LE2099TE1994PLLED1T E‘I]?]
3|Authority under which Corporate |Registrar of Companies, Andhra Read Office: Survev No.66/2. Streat No.03. 2nd Floor Raiduraarn. Prasanth Hills, Nav Khalsa Gachibowli. Serilinaamoally
Person is incorporated/ registered |Pradesh g ICE: ourvey No.bb/d, street No.0O3, _-I'-. 0or, Ralgurgam, Frasanth Hillg, Nav Khalsa, Lachibowl, Senlingampaily,
4| Corporate Identity Number/Limited Liability | U16001AP1982PTC003479 Dargah Hussain shahwall, Hyderabad - 500008, Telangana, India.
Identity Number of Corporate Person Email: cs@stringmetaverse.com, info@stringmetaverse.com, Website: hitp://stringmetaverse.comy
5[Address of the registered office and|Maddi Lakshmaias Bunglow Chirala Road, d
principal office (if any) of Corporate | Chillakaluripet, Andhra Pradesh, India, EXTRACT OF AUDITED FINANCIAL RESULTS FOR THE QUARTER & FINANCIAL YEAR ENDED ON 317 March, 2026
Eergon . ?22&16.5)22“: Sandhya@EzResolve.in (Rupees in Lakhs except per share data)
et P oo date o> ey CONSOLIDATED STANDALONE
7|Name, address, email address, tele- |EzResolve LLP, Regn No. IBBI/IPE-0025/ 3l Particulars . Quarter Ended Year Ended Quarter Ended Year Ended
phone number and the registration |IPA-1/2023-24/50067, 1st Floor, Golden No. ' 31.03.2026 | 31.12.2025 | 31.03.2025 | 31.03.2026 | 31.03.2025 | 31.03.2026 | 31.12.2025 | 31.03.2025 | 31.03.2026 | 51.03.2025
number of the Liquidator Heights, Plot No.9, Opp: Raheja IT Audited | Un-Audited | Audiled Audited Audited Audited | Un-Audited | Awxdiled Audited Audited
Mindspace, HUDA Techno Enclave, 1. | Total Income from Operations 36542 34 | 27B7E.79 | 1540557 [107655.42 | 40821.62 989.16 366.28 £30.44 200710 1320.35
Madhapur, ~Hyderabad, ~Telangana- 2 | Nat Profit/ {Loss) for the period (before a546.80 | 278877 | 130052 | 10351.38 | 3534.48 308.34 13.46 75.41 403.76 32.00
500081, India Email: Sandhya@ Tax. Exceptional items)
EzResolve.in, Phone: 9866559557. S _ B
— . 3 | Net Profit / (Loss) for the period {before 2546.80 278877 1300.52 | 10351.38 3534 458 408,34 13.46 7541 40376 S2.00
8| Last date for submission of claims 15 June 2026 Tax, Atter Exceptional itertis)
\N,X‘T"I’Eeﬂ?“;‘ﬁggyhgge:oﬁe“f\;g”\%‘ﬂ;;ﬁmy;@fmg'-J;’y%'—zg RODUCTS PRI- 4 | Net Proft/ (Loss| forthe period aftrtax | 347062 | 278863 | 129060 | 1025265 | 352456 | 21020 1346 7541 | 30562 3200
The stakeholders of M L INDUSTRIAL AND AGRICULTURAL PRODUCTS PRIVATE 2 | Total Comprehensive Income for the period 4595.22 052,68 1363.81 1208.67 3710.27 213.79 13.46 .41 J08.21 a2.00
LIMITED are hereby called upon to submit a proof of their claims, on or before 15 June 6 | Paid up Equity Share Capital of the 11643.23 | 11643.23 | 10696.09 | 11643.23 | 10696.09 | 11643.23 | 11643.23 | 10696.08 | 11643.23 | 10696.09
2026, to the liquidator at the address mentioned against item 7 above. company (face vatue of ¥ 10 each)
The financial creditors shall submit their proof of claims by electronic means only. All other 7 | Earnings/Loss Par Share
stakeholders may submit the proof of claims in person, by post or by electronic means. Nominal value of #1/- each
Submission of false or misleading proofs of claim Is:rcl)?lllza;’[gi(:opiizall-’[f; Bt 0.30 0.24 012 0.89 093 0.02 0.00 0.01 0.0 0.00
Date: 26 May 2026 (Sandhya Tadla) Partner -Diluted 030 | 0.24 012 0.88 0.33 0.02 0.00 0.01 0.03 0.00
Place: Hyderabad Firm IP No.IBBI/IPE-0025/IPA-1/2023-24/50067 Notes:

The above is an axtract of the detaibed format For the Quarter & Financial Year Ended (n 317 March, 2026 filad with the Stock Exchangas under Regulation 33 of the SEEI (Listing and Other
Disclosure Requirements) Regulations, 2015, The full formiats of For the Quarter & Financial Year Ended On 31 March, 2026 are availabie on the website of the Stock Exchange i.e. Bombay Stock
Exchangeof India Ltd hitps://'www.bseindia.com/ and also onthe company websita httpz//www.stringmetaverse.com

For and on behalf of the Board of
String Metaverse Limited
iformery known as Bio Green Papers Limited)

Sd/-

Ganesh Meenavalli

Date: 25.05.2026 Manauing Direclor
Place: Hyderabad DIN: 09330381
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